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The Registrar,
The National Green Tribunal,
Principal Bench,

New Delhi,
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New Delhi on
dated 11.07.2019 in matter of OA No. 590/2019, Dal Chand & Ors. Applicant(s)

Versus D.P. Panchal & Co. & Ors.

Sir,

With reference to the above subject mentioned above, this is to inform you that in
compliance to the order passed by Hon’ble National Green Tribunal, New Delhi on dated
11.07.2019 in matter of OA No. 590/2019, Dal Chand & Ors. Applicant(s) Versus D.P.
Panchal & Co. & Ors., the joint inspections of industries in question were carried on
13.08.2019 and 14.08.2019 along with the officials of CPCB, New Delhi and District
Administration, Ghaziabad.

The joint report was prepared and signed by CPCB, New Delhi and UPPCB by
09.09.2019 and was submitted to the representative of District Administration for perusal

and signature, and same was received on 01.11.2019.
The compliance report is submitted for your kind perusal and necessary action

please.

Yours Sincerely

/4/

Regional Officer
«

Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal

and necessary action please.
3- Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

=

Regional Officer
V

&3 sty : STZOTTOTHO—2, HaeR—16, TN, MiSETEe—201012 BI—0120—4160108
e : TC-12V, o wvs, Mt TR, ot 226010
Website- www.uppcb.com, e-mail : roghaziabad@uppcb.com



(l:e ort in compliance to order passed by Hon’ble NGT, New delhi on
ated 11.07.2019 in Mmatter of O.A. No. 590/2019, Daal Chandra

Versus D.P. Panchal and Ors

Hon’ble National Green Tribunal passed the following order on 11.07.2019 in
O.A. No. 590/2019, Daal Chandra Versus D.P. Panchal and Ors.:-

“ Grievance in this application relates to pollution caused by Respondent Nos.
I 10 6, D.P. Panchal & ( 0., Magnum Ventures Ltd., ‘areyel Medical Systems P. Ltd.,
P. Ent Labels, Skilltron and Krbi Ltd. in District Ghaziabad, They are throwing
chemicals in the form of pesticides, chlorinated solvents, petroleum chemicals,
mercury  PCBs, dioxins and other persisting organic pollutants polluting in
environment and causing health hazard. The applicants have filed photographs and
stated that pollution created is the source of deaths and diseases in the area on

account of asthma and other lung and heart diseases.
In view of averments in the application and the photographs filed, it appears

10 be necessary to ascertain Jacts by requiring a factual and action taken report to be
furnished by a Joint Committee comprising representatives of Central Pollution
Control Board (CPCB), State Pollution Control Board (SPCB) and the District

Magistrate, Ghaziabad,
The SPCB will be the nodal agency for coordination and compliance. The

3K 4
{ (

report may be furnished within one month by e-mail at judicial-ng: i
A copy of this order be sent to CPCB, SPCB and the District Magistrate,

Ghaziabad by e-mail for compliance.
The applicant may furnish a complete set of papers to CPCB, SPCB and the

District Magistrate, Ghaziabad and file an affidavit of service within one week”

UPPCB received the following order on 15.07.2019. As the set of papers were
not provided by the applicant in the office of UPPCB, Regional Office, Uttar Pradesh
Pollution Control Board, Ghaziabad vide letter dated 18.7.2019 sent letter to Member
Secretary, Central Pollution Control Board, New Delhi requesting to provide the set
of papers if provided by the applicant and nominate member for the joint inspection.
(Copy of letter is annexed with the report as annexure 1).

After nomination of member from District Administration, Ghaziabad and
Central Pollution Control Board, New Delhi, the Joint inspection of the industries in
question was carried out on 13.08.2019 and 14.08.2019. Following nominated
members were present during the joint inspection :-

1. Shri Mukesh Balodhi, SEE, CPCB, New Delhi
2. Shri Khalid Anjum, ACM- 11, District Administration, Ghaziabad

3. ShriBK. Singh, AEE, UPPCB, Ghaziabad
4. Shri Ranijit Singh, JE, UPPCB, Ghaziabad



Following industries were inspected jointly by the nominated members :-
I. M/s. Magnum Venture Ltd., 18/41, Site-4 Sahibabad Industrial area,

Ghaziabad. (Joint report annexed with the report as annexure 2)

ro

M/s Carevel medical system private limited S-35,36 site-iv,Industrial area,
Sahibabad.Ghaziabad.(Joint report annexed with the report as annexure 3)
3. D.P. Panchal & co. S-62, Site-iv, Sahibabad, Industrial area, Ghaziabad.
201010. (Joint report annexed with the report as annexure 4)
4. M/s P ent Labels. (par mesh the enterprises), S-23. Site-4. Sahibabad.
Ghaziabad. (Joint report annexed with the report as annexure 5)

Remaining 01 industry M/s K.R.B.L, whose address in the complaint was
mentioned as South Site G.T. Road, Ispat Nagar, Ghaziabad, U.P. 201009, is a rice
mill and under the jurisdiction of Regional Office, UPPCB Greater Noida . Hence,
Regional Officer, UPPCB, Ghaziabad sent letter dated 14.8.2019 to Regional Officer,
UPPCB Greater Noida for carrying out joint inspection of the industry (Copy of letter
annexed with the report as annexure 6). The industry was jointly visited by the
nominated member of CPCB along with officers of UPPCB, Greater Noida and
District Administration. During inspection, the rice Mill was found closed due to off
season and annual maintenance.

As evident from the inspection reports the nature of industries mentioned in
the complaint are either completely dry in nature, waste paper based mill, engaged in
surface treatment processes or a rice mill. None of these use pesticides in any of the
raw materials or processes. Hence, the complaint regarding throwing of chemicals in
form of pesticides, chlorinated solvents, petroleum chemicals, mercury PCBs, dioxins

is not proven during inspection. Compliance status of the industries is mentioned as

per the annexed joint report of industries.

The report in the aforesaid matter is put up for your perusal and necessary

action please.
(Ra%b) (B.K.Singh)
Junior Engineer Assistant Environmental Engineer
Regional Office, UPPCB Regional Office, UPPCB

Ghaziabad Ghaziabad

Regional @flcer
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- PERFORMA FOR INSPECTION OF INDUSTRY

-

9 General Information & Production Details

1. |Name and address of the
_lindustry

2 |Type of Industrial Sector
3 Status of Operation

4. |Name of the occupier/contact
person with

a. Telephone
‘ b. Fax

! c. e-mail

Sahibabad Industrial area, Ghaziabad
Waste Paper base

Paper Manufacturing unit

In Operation

S.P. Chaturvedi

0120-4199200-300
chaturvedisp@gmail.com

1
= _—
5. |Date of inspection/monitoring

M/s. Magnum Venture Ltd., 18/41, Site-4

13/08/2019
6. |Date/Year of commissioning  |1996 -
7. Installed production capacity |220 TPD
(TPD) for each product
Nil

7.a By products ( at full capacity)

8. fPresent production status

'8.a |By products ( Present
J’Production)

Approx 180-190 TPD

|

} 9 ’Manufacturing process details
/ & flow diagram
(

f
|

chest-machine chest-mould

for packing
Enclosed at annexure-1

section-dryer section-rewinder-finished

Conveyor-Hicon pulper-Dump Chest-Coarse
screen-centri cleaner system-Fine screen-
decker-storage chest-refiner chest blending
section-press
reel

10 |Raw material consumed 1.1 Ton approx.
(Tons per Ton of product) Waste paper
11 |Total water requirement Process 920 KL/Day 1
(M*/day) (Borewell) Utility cooling 550 KL/day
Boiler etc.
Domestic 30 KL/day ]
Total 1500 KL/Day
L
1 Bore well
|

2 j Sources of water

-
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‘Under Renewal

— J

|
]

'Present status ]
| |
- [

—

|

|

1500 K1/ day
i20 Kl/day
520 KL/ Day

Equalization Tank, Neutralization Tank, Primary

13 |Permission from CGWA (in |
___|case of Borewell) |
/ © Waste Water - Generation & Treatment

14 |Wastewater As per consent
generation/Discharge '
Process effluent 900 KL./Day
Domestic wastewater 20 KL/ Day
|Total 920 K1./ day
Description of effluent

(‘15

fdetails

16 |Mode of final effluent discharge

treatment facilities with design |Clarifier, Aeration Tank, Secondary Clarifier, Sludge|

Drying Beds, Tertiary treatment systems.

Enclosure
/Annexure-2

ETP

flow chart Enclosed at

After tertiary treatment. Treated effluent
discharged to UPSIDC drain.

17 Quality of discharged effluent (Analysis results of Effluent Samples Collected

during inspection) Sample collected

As per OCEMS

Flow-2.12 M*/Hr

BOD-8.81 mg/! location |

TSS-17.18 mg/| ETP outlet | 7.5 | 96 25 197 |

pH - 7.97 Standard | 5.5| 100 | 30 | 250 |
L 9.0

' © Air Pollution - Emission Sources & Control

Emission Quality

118 [Sources of air[Chimney  |APC Equipments
: Bollution Details
Boiler RCC Round ESP PM - 103.88 mg/NM?
Height 60 Sox - 253.06 mg/NM3
meter from Nox - 167.31 mg/NM3
Ground
: N Enclosed at annexure-3
Details of D.G 1. 1250 KVA Acoustic Enclosure
Sets 2. 500 KVA Acoustic Enclosure

19 I Details on hazardous wastes and other solid waste generation

[Type of Wastes Quantity generated |Storage & Disposal
l 1. Process (Primary) sludge {250 Ton/Annum TSDF
2. ETP 9Secondary)Sludge |20 Ton/Annum TSDF

Page 2 of 11



/
7 3. Used Ol] B 7 7 250 KL/Annum TSDF ' N A
4. Oily Soaked clothes 0.10 Ton/Annum TSDF
5. Empty Barrels/containers 250 Nos/Annum ‘TSDF

|

_ © Status of validity & compliance of consents and authorization

20 (Consent/Authorization Validity
Under Water Act Enclosed 31.12.2019 (Annexure-4)
(copy to be enclosed)
“|Under Air Act Enclosed 31.12.2019 (Annexure-5) -
(copy to be enclosed) ) 4
111 |Hazardous Waste Enclosed 06.12.2023 (Annexure-6) \

authorization ‘
|(copy to be enclosed)
O Observations and Recommendations: ]
. |As per the Analysis report of the sample of treated effluent from the outlet of |
‘ 'ETP, values of analysed parameters are :- ‘
[ pPH -7.5,TSS - 96mg/I,BOD - 25mg/I,COD - 197mg/|

f 'However, the readings observed in OCEMS during inspection are as follows: -
' PH - 7.97, TSS-17.18 mg/|, BOD-8.81 mg/l, COD-93.22 mg/I

|

The above readings, although within the prescribed norms, indicate that there
is difference in the values of parameters measured after analysis in laboratory|
'and values shown in OCEMS. Hence, the industry may be directed to get the
calibration of OCEMS done from recognized institution/ government agency|
and submit the calibration certificate to UPPCB and CPCB.

|

2. |The industry may be directed to maintain good housekeeping in the premises. |

3. The industry may be directed to strictly abide by the Charter for Water|
'Recycling and Pollution Prevention in Pulp & Paper Industries. ‘

|
|

[ i
54. 'Keeping in view the constraints of the area, the industry may be directed to"
|

___|maximize recycling of treated water in the process.
I Name and | Signature W

|

’ Name & Signature of Designation of
the Inspecting Officer | | Officer

(s) Khalid Anjum,
ACM- II, District<
Administration,

Ghaziabad

Mukesh Balodhi, w\&%

SEE, CPCB, New Delhi

B.K. Singh,
AEE, uepcs, | (oL

Ghaziabad

Ranjit Singh,
JE, UPPCB, Ghaziabad AR
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6.

7.

.
s

O General Information & Production Details o
M/s Carevel medical system private limited
S-35,36 site-iv, Industrial area, Sahibabad,

» Ghaziabad. B
Phosphating \

Name and address of the
'industry

Type of Industrial Sector

Status of Operation
ﬁName of the occupier/contact
person with

d. Telephone

e. Fax

f. e-mail

PERFORMA FOR INSPECTION OF INDUSTRY

In operation ' 7 ‘

Mukesh agarwal, G.M.
mob-08860786237

, Date of Viﬁfsp'*erétiidn/monitoring

14.08.2019

 Date/Year of commissioning

2010

Installed production capacity
(TPD) for each product

7.a By products ( at full capacity)

Hospital furniture & medical equipment
2900 Pcs/Year

8.

Present production status

8.a By products ( Present

Hospital furniture & medical equipment
1900 Pcs/Year

|

i
Production) N.A. ‘1
| |
9 Manufacturing process details |Pipe sheet-cutting—welding-grinding-|
& flow diagram polishing—pickling-phosphating-assembling-
| | painting-powder coating
10 Raw material consumed

|
u

.4(Tons per Ton of product)

CRC sheets, Epoxy Powder, Paint etc

Total water requirement
(M*/day)

2

Process 3 KlI/Day
Domestic 1 Kl/day

Sources of water

Borewell - 01 No of 3 HP

Permission from CGWA (in
case of Borewell)

Not obtained

TE §

O Waste Water - Generation

& Treatment

14 |Wastewater generation, As per consent |Present status
Process effluent 2.5 KL/day 1.5 KL/day
Domestic wastewater 0.8 KL/day 0.5 KL/Day

| |Total 3.3 KL/day 2.0 Kl/day




15 |Description of effluent

details

i3

treatment facilities with design

|Mode of final effluent discharge

[Equalization tank, Reaction tank, Che
dosing tank, settling tank, Ful_ter press,
grade filter, Activated carbon filter.

ETP flow chart enclosed as annexure

this report

17
during inspection)
Parameter pH TSS BOD
location
I ETP outlet 6.3 98 29
1 Standard 5.5- | 100 30
9.0

|
o

© Air Pollution - Emission Sources & E&hti;o?

'18 |Sources of air|Chimney
'pollution Details

APC Equipment’sl

Treated effluent discharge

cobD

186
250 ‘

[Emission Quality

generator [from GL

mical

Multi

1 of

d to UPSIDC drain.

Quality of discharged effluent (Analysis results of Effluent Samples Collected

(3 lac .
KCAL)
2. Oven 7 Meter _ -
(HSD from GL
fired)
3. Powder |7 meter Bag House
coating from GL 3
' Section 1 |
f :'4. Powder 7 meter
, Coating  |from GL Bag House
’ Section 2
Details of D.G|82.5 & 200 |With acoustic 10 meter from GL each.
Sets KVA enclosures

19 lDetails on hazardous wastes and other solid waste generation

trype of Wastes

Quantity generated

Storage & Disposal

1. ETP 9Secondary)Sludge
2. Used Oil
3. Empty Barrels/containers

Not provided during
inspection

TSDF
TSDF
TSDF

| © Status of validity & compliance of consents and authorization

120 |Consent/Authorization

Validity

(copy to be enclosed)

[I Under Water Act

Enclosed 31.12.2019 (Annexure-2)




,3 "The industry may be directed to maintain good housekeeping in the premises. |

4.

5.

2.

O Observations an
1.

(copy to be enclosed)
Hazardous
authorization
copy to be enclosed)

‘[Enclosed 31.12.2019 (Annexure-3)

Waste Not Obtained

d Recommendations::

As per the Analysis report of the sample of treated effluent from the outlet of
ETP, values of analysed parameters are :-
g/l, BOD - 29mg/I, COD - 186mg/|

PH -6.3,TSS - 98m
The above parameters a
installed OCEMS at outlet of ETP. U

The industry has agreement with TSDF for dis
industry may be directed to
;under the HWM Rules, 2016

Keeping in view the constraints of the area and ve
effluent discharge from the industry, the industry m

Zero Liquid Discharge.

Industry may be directed to ob

extraction.

re found

within the prescribed limits. Unit has not
nit may be directed to install OCEMS.

posal of hazardous waste, but!
obtain hazardous waste authorization from UPPCBE

|
|
|

ry less quantity of treated|
ay be directed to maintain|

tain NOC from CGWA for ground water|

i

Name & Signature of
the Inspecting Officer

| (s)

Name and | Signature ] |
Designation of nl
Officer 1
Khalid Anjum, ]
ACM-  II,  District Cz{ |
Administration, e ‘ \\
Ghaziabad )
Mukesh Balodhi, . . 71
LSEE, CPCB, New Delhi | MWEZ— |

B.K. Singh,
AEE,
Ghaziabad

UPPCB,

ol

Ranjit Singh,
JE, UPPCB, Ghaziabad

Ve
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PERFORMA FOR INSPECTION OF INDUSTRY

1

6 General Information & Production Details \

D.P. Panchal & co. S-62, Site-iv, Sahibabad, |
Industrial area, Ghaziabad. 201010 1
Manufacturing/twisting of raw wire i

Active/Operational

Shivam Panchal, Mob No-9999094464 |
Vinod kumar, Mob No-9810945690

13.08.2019

2000

1. ‘Name and address of the
1 lindustry
j2 ‘Type of Industrial Sector
'3 [Status of Operation
‘4. Name of the occupier/contact
person with
g. Telephone
h. Fax
i. e-mail
5. Date of inspection/monitoring
6. Date/Year of commissioning
7. Installed production capacity
(TPD) for each product
7.a By products ( at full capacity)

2000 mtr/day of twisting of wires

No

8.

Present production status

8.2 By products ( Present

1000 mtr/day of twisting of wires

Production) No 5
9 'Manufacturing process details |Raw wire-wire coiling in small drums-twisting-|
& flow diagram twisting-final product 1
;10 Raw material consumed 1ton 900 kgs
. (Tons per Ton of product)
11 |Total water requirement Domestic 1 KL/day
(M%/day)
12 |Sources of water 01 Borewell-1 HP (for domestic use)
12a|Permission from CGWA (in Not obtained
case of Borewell)
© Waste Water - Generation & Treatment
13 |Wastewater generation, As per consent  |Present status
Process effluent NA NA
Domestic wastewater 800 Itr/day 500It/da
14 Total 800 Ltr/day 500 It/day
15 |Description of effluent
treatment facilities with design |NA




Idetails

‘Domestic effluent through septic tank )
" |Quality of discharged effluent (Analysis results of Effluent Samples Collected
during inspection)

~ |[No process effluent generated

© Air Pollution - Emission Sources & Control

" |Mode of final effluent discharge

18 [Sources of air|Chimney  |APC Equipment Emission Quality
pollution Details )
DG set- Installed Acoustic enclosure |-
35KVA installed
19 |Details on hazardous wastes and other solid waste generation |
| Type of Wastes Quantity Storage & Disposal 0\‘
s _ |generated | I
| i Not provided during Agreement not done with
‘DG set spent oil in inspection TSDF

. |lubrication purpose | S ——
'O Status of validity & compliance of consents and authorization |

20 |Consent/Authorization Validity |
T Under Water Act Not applied ;
(copy to be enclosed) “
II |Under Air Act ‘
(copy to be enclosed) Not Applied |
III |Hazardous Waste|Not Applied ‘\
authorization ‘.
'(copy to be enclosed) \
|
}

© Recommendations and Observations:

{1. 'Industry is a dry unit. No effluent is generated from the process. However, the

' lindustry may be directed to obtain consent air and water and Authorization
' |under HWM rules, 2016 from UPPCB.

]

fl Name and | Signature

Name & Signature of || Designation of

the Inspecting Officer || Officer

(s) Khalid Anjum, s
ACM-  1I,  District |Gy
Administration, e

Ghaziabad

Mukesh Balodhi,
SEE, CPCB, New Delhi e~

B.K. Singh,
AEE, UPPCB, M L

Ghaziabad
Ranjit Singh,
JE, UPPCB, Ghaziabad V?ﬂ\‘i\\‘\

—




E— PERFORMA FOR INSPECTION OF INDUSTRY

| ALY
9

28
1. |Name and address of the
__|industry

Type of Industrial Sector

T
N

3 |Status of Operation

4. |Name of the occupier/contact
person with

j. Telephone

k. Fax

l. e-mail

»GglLe@]iiﬁformation & Production Details

©

M/s P ent Labels, (par mesh the enterprises),
S-23, Site-4, Sahibabad, Ghaziabad.
Metal caps

Operational

1
Shri Anuj Jain, Proprietor 1
Mob. No-9313124252 ‘

Shri Vaibhav chand, Commercial Head *
Mob. N0-9654512665 ‘

5. |Date of inspection/monitoring

L

14.08.2019

LDa;g/Year of commissioning

| PuadlNS

— - -

5.
6. |
7. |Installed production capacity

(TPD) for each product

7.a By products ( at full capacity)

P P ROPP caps=500mt/year (pro filler)
scrap=3-4%
Paper printed (label)=500 crores/year( Pcs)

8. Present production status

8.a By products ( Present
Production)

(1) P P ROPP caps = 300 mt/year
(2) Paper printed (label)=20 cr nos/year

scrap=3-4% ‘\

|

9 Manufacturing process details
& flow diagram

Printed Metal sheet - Cutting - Die pressing -

Nullip - Welding - Packing

Paper Roll - Label Print - packing

|
|
i
|

10 “Raw material consumed
/(Tons per Ton of product)

Ink=500 kg Annum, Metal sheet=300 Mt/year
and Paper sheets

'11 [Total water requirement
. |(M¥/day)

Domestic 0.8 KL/day

|
112 [Sources of water

Municipal supply

E Permission from CGWA (in
[case of Borewell)

Not required

l O Waste Water - Generation

& Treatment

details

14 l Wastewater generation, As per consent  |Present status
Process effluent Nil Nil
Domestic wastewater 0.8 KL/Day 0.5KL/day
[ {Total 0.8 Kl/day 0.5 Kl/day
15 |Description of effluent
treatment facilities with design |N.A.




; ;‘under HWM Rules, 2016

|

|

——

during inspection)

o
Sources of air
pollution Details

Details of D.G|As per
Sets, 160 CpPCB
_[KVA

18

Quality of discharged effluen

quidelines

‘‘‘‘ LNo,;_)rocess effluent generated
Air Pollution - Emission Sources & Control
Chimney

APC Equipment

Acoustic enclosure

[Domestic effluent through septic tank

t (Analysis results of Effluent Samples Collected

Emission Quality

,37179 'Details on hazardous wastes and other solid waste generation

| IType of Wastes
DG set spent oil
_Ink container

__© Status of validity & co

inspection

Quantity generated |Storage & Disposal
|Not provided during |Agreement not done with

IsbF
mpliance of consents and authorization

20 [Consent/Authorization

Validity

I Under Water Act
(copy to be enclosed)

Granted till 31.3.2021 (Annexure 1)

11 |Under Air Act
(copy to be enclosed)

Granted till 31.3.2021 (Annexure 2)

IIT 'Hazardous
authorization
(copy to be enclosed)

Waste

Not applied

© Observations and Recommendations:

—

Industry is a dry unit. No effluent is
‘obtained consent from UPPCB. Unit

generated from the process. Unit has‘i3
may be directed to obtain authorization!

|

| Name & Signature of
the Inspecting Officer

(s)

Name and
Designation of
Officer

Signature

Mukesh Balodhi,
SEE, CPCB, New Delhi

Khalid Anjum,
ACM- II,
Administration,
Ghaziabad

District

B.K. Singh,
AEE,
Ghaziabad

UPPCB,

Ranjit Singh,
JE, UPPCB, Ghaziabad




Inspection Report of
M i .
5, industrial ar ite- kll.l ron _h" ron India Itd.), C-

h
The i -
above unit was Inspect by the joint committee on 14.08.2019.
During inspection it was found that on the said premises training institute
(U.P. Government Undertaking) has been constructed. No industrial

activity was found in the said premises. The training institute is not

operational since many years.

'Name and Designation | Signature
- of Officer

' Mukesh Balodhi, =
' SEE, CPCB, New Delhi N Sl

' Khalid Anjum, g
- ACM- II, District /

' Administration, Ghaziabad

' B.K. Singh,
' AEE, UPPCB, Ghaziabad o]

5
l

' Ranjeet Singh, SV'
| JE, UPPCB, Ghaziabad oﬂ\‘?\\‘\
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